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give herein below the details of the assets (immovable, maovable, bank balance, etc.) of

A.  Details of movabla assets .
(Assets in joint name Indicating the extent of joint ownership will also have to be
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(iif) Government Dues:
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Please sign each page of the declaration. Asset declaration form
rust be In A4 size white paper with computer typed (single side)
in prescribed format.



